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Chandigarh Administration v. High Court of Punjab & Haryana, (Vikram Nath and Sandeep Mehta,
J1.), 2025 SCC OnLine SC 1389

Shankar v. Registrar (Judicial), (Sanjiv Khanna and J.K. Maheshwari, JJ.), 2022 SCC OnLine SC
2461

Allahabad High Court [30]

Ajab Narayan v. DM, Pratapgarh, (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3898

Anoop Maheshwari v. Thomas T. Kurian, (Ajit Kumar, J.), 2024 SCC OnLine All 8893
Balmukund Bazari of Education v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 3914
Chand v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3893

Chandrabhan v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 3906

Deepak Yadav v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3891

Farookh v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3890

Jharkhand Bahadur Singh v. State of U.P., (Jayant Banerji and Madan Pal Singh, JJ.), 2025 SCC
OnLine All 3896

Kripa Shanker v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3904

Maj Gen Sanjay Sethi v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3915

Mantosh Kumar v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3892

Mcgraw Hill Education India (P) Ltd. v. Board of Revenue, (Brij Raj Singh, J.), 2025 SCC OnLine
All 3894

Murari Lal v. DM, Sitapur, (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC OnLine
All 3905

Muzammil Asad v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3911

Naraveer Singh v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3912

Naseem Ahmad v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3909

Neetu Pandey v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2025 SCC OnLine All 3897

Negi Developers v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3899

Prabakar Upadhyay v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3888

Rajendra Kumar Mishra v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025
SCC OnLine All 3901

Ramesh Kumar v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3902

Ramjan Ali v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC OnLine
All 3908

Renu Singh v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2025 SCC OnLine All 3895
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Satya Ram v. Collector, (Brij Raj Singh, J.), 2025 SCC OnLine All 3913

Savitri v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC OnLine All
3907

Seema Maurya v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3903

Shyambabu v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3887

Srishti Singh Gautam v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 3900

Usman v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3889

Vinod Kumar Kanchan v. State of U.P., (Alok Mathur and Arun Kumar Singh Deshwal, JJ.), 2025
SCC OnLine All 3910

Andhra Pradesh High Court [22]
Afaq Khan v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2366
Bhoga Anil Kumar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2368
Chilikuri Mariyadas v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2379
Chimma Abhishek v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2376
Gutta Venkatramana v. Gutta Siddappa Naidu, (Subba Reddy Satti, J.), 2022 SCC OnLine AP 3581

Javvadhi Kiran Kumar v. Union of India, (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.),
2025 SCC OnLine AP 2384

Konidala Prasad v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2369

Kothapalli Vamsi Krishna v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2377
Kumareshan v. State of A.P., (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2370
Lakshmi Tejaswini Chandrapati v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2385
Maddala Vamsi v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2367

Marasu Sandeep v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2378

Matta Rushi Meenakshi v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2373
Nadeem v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2374

Nallagattla Lakshmi Govinda Reddy v. State of A.P., (A. Hari Haranadha Sarma, J.), 2025 SCC
OnLine AP 2371

P. Ramesh Babu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2372
Sathish v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2375

Tirumala Cabs v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2380
Tirumala Cabs v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2381
Tirumala Cabs v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2382
Universal Bus Services v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2383
Vanthala Rajip v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 2365
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Bombay High Court [8]

Anik Industries Ltd. v. Maharashtra Airport Development Co. Ltd., (Alok Aradhe, C.J. and Sandeep
V. Marne, J.), 2025 SCC OnLine Bom 2493

Baliquazamma Hanif Ansari v. Arif Hanif Ansari, (Manish Pitale, J.), 2025 SCC OnLine Bom 2495

Laser Shaving (India) (P) Ltd. v. Rkrm International Products, (Arif S. Doctor, J.), 2025 SCC
OnLine Bom 2492

Neha Shroff v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 2491
State of Maharashtra v. Shanta Baban Sutar, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 2494
Zilla Parishad v. Arun, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2498

Zilla Parishad v. Kamlakar, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2497

Zilla Parishad v. Shafi Ullakha Sadallakha Pathan, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom
2496

Calcutta High Court [50]

Amiya Bagchi v. Andaman & Nicobar Administration, (Partha Sarathi Sen, J.), 2025 SCC OnLine
Cal 5351

Ananda Marga Pracaraka Samgha v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC
OnLine Cal 5356

Angura Bibi v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5347
Anil Kumar Middey v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 5348
Animesh Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5343
Anindya Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5321
Arvind Saraf v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 5361

Ashis Garai v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5326

Ashok Kumar Saha v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC
OnLine Cal 5320

Astam Kumar Saha v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5341
Biswajit Roy Bir v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5358

Britannia Industries Ltd. v. Controller Patents of Patent & Designs, (Ravi Krishan Kapur, J.), 2023
SCC OnLine Cal 6693

Cape Foundation v. State of W.B., (Ravi Krishan Kapur and Arindam Mukherjee, JJ.), 2025 SCC
OnLine Cal 5329

Dreamz Vanijyia (P) Ltd. v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal
5357

Durdana Aquil v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 5360

Gopal Pandit v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine
Cal 5313

Hasanur Jaman v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5337
Headmistress v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 5354
Himangshu Das v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5335
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Kolkata Metropolitan Development Authority v. Hasibur Rahaman Sardar, (Debangsu Basak and
Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine Cal 5318

Kushmandi Block Secondary Schools' Teaching & Non-Teaching Staff Coop. Credit Society Ltd. v.
State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5349

Kushmandi Block Secondary Schools' Teaching & Non-Teaching Staff Coop. Credit Society Ltd. v.
State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5350

Lakshmi Pramanik v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5333
Liton Kumar Das v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5334
Malati Ghosh v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 5352
Mamraj Agarwal v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 5353
Mobarak Hossain v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5339
Munna Chowly v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5336

Palas Bangal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5323
Pankaj Singh v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 5331

Prabha Devi Saraf'v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5338
Rasida Bibi v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 5346

Rejaul Sk v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine Cal
5314

Rekha Bibi v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5332
Rima Nechha v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5342
Rojina Khatun v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5340

Roop Shringar Sarees (P) Ltd. v. Sudhir Kumar Satpathy, (Krishna Rao, J.), 2025 SCC OnLine Cal
5319

Ruma Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5344

Sabina Yasmin v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5325
Sabyasachi Saha v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5328

Saju Hoque v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5327

Sanjay Sarkar v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5324
Sankhasubhra Banerjee v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5345
Saptami Kabiraj v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 5322

Sarat Mahato v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine
Cal 5315

SEBI v. MPS Greenery Developers Ltd., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 5316

State of W.B. v. Samar Patra, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine
Cal 5317

Sudeb Manna v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 5355

Vishnu Engineering Corpn. v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal
5359

X13 v. Union of India, (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 5330
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Anil Yadu v. Sunita Yadav, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6419

Ashish Agarawal v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 6436

Bharatlal Sahu v. Nageshwari Sahu, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6420

Chandra Kumar Dadsena v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine
Chh 6440

Digambar Kashyap v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 6413
Diyanat Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6427

Durgeshnandani Chandrakar v. Anurag Chandrakar, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh
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Ganeshram Sen v. Sanjay Toppo, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 6424

Gulab Singh v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 6435
Haribandhu Baghel v. Champa, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6418

Israfil Khan v. Shahina Parveen, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6422

Jagmohan Patle v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 6439
Jay Agencies v. Nick Moblile Gallery, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 6415
Jyoti Kothari v. Gaukaran Kothari, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6423

Laxman Rathiya v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
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Moradhwaj Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
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Parmeshwar Deshlahre v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine
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State of Chhattisgarh v. Jugal Kishor Uraon, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
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State of Chhattisgarh v. Vishnu Kumar Soni, (Sanjay S. Agrawal and Radhakishan Agrawal, JJ.),
2025 SCC OnLine Chh 6409

Subrat Bhattacharya v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 6437

Suresh Tirkey v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 6428
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Kohler Co. v. Registrar of Trade Marks, (Sanjeev Narula, J.), 2023 SCC OnLine Del 8794
Prem Shankar v. State (NCT of Delhi), (Amit Mahajan, J.), 2025 SCC OnLine Del 4584
R.P. Bajaj v. Shiela Kapur, (Tejas Karia, J.), 2025 SCC OnLine Del 4591
Ranjan Rattan Vadhera v. State, (Tejas Karia, J.), 2025 SCC OnLine Del 4590
Rasiklal Mohanlal Gangani v. State, (Amit Mahajan, J.), 2025 SCC OnLine Del 4585
Sanjeev Malhotra v. State, (Tejas Karia, J.), 2025 SCC OnLine Del 4588

Shri Ram General Insurance Co. Ltd. v. Hans Raj Yadav, (Amit Mahajan, J.), 2025 SCC OnLine Del
4592

Staff Selection Commission v. Krashan Kumar, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC
OnLine Del 4596

Suraj Kanojia v. State (NCT of Delhi), (Tejas Karia, J.), 2025 SCC OnLine Del 4581

T.V. Today Network Ltd. v. Google LLC, (Prathiba M. Singh, J.), 2025 SCC OnLine Del 4587
Tejinder Pal Singh Malhotra v. State (NCT of Delhi), (Tejas Karia, J.), 2025 SCC OnLine Del 4582
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Gauhati High Court [15]

3479 N.N. Singh Security Agency v. Food Corpn. of India, (Michael Zothankhuma, J.), 2025 SCC
OnLine Gau 3218

Amarendra Sarma v. Union of India, (Michael Zothankhuma, J.), 2025 SCC OnLine Gau 3219
Charu Kalita v. State of Assam, (Manash Ranjan Pathak, J.), 2025 SCC OnLine Gau 3223

Fatema Khatun v. State of Assam, (Manish Choudhury and Mitali Thakuria, JJ.), 2025 SCC OnLine
Gau 3217
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Mitali Bayan v. Dr. Robin Kumar, (N. Unni Krishnan Nair, J.), 2025 SCC OnLine Gau 3210
Mohd. Nizam Uddin v. Wasir Ali, (Devashis Baruah, J.), 2025 SCC OnLine Gau 3216

N T Agency v. Tenzing Construction, (Kardak Ete and Shamima Jahan, JJ.), 2025 SCC OnLine Gau
3215

Sadou Axom Ptrthamik Tet Uttirno Sikshak Samaj v. State of Assam, (Robin Phukan, J.), 2025 SCC
OnLine Gau 3224

Shoriful Islam v. State of Assam, (Robin Phukan, J.), 2025 SCC OnLine Gau 3221

State of Mizoram v. R. Zotawna, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 3211

Talut Tamuk v. State of A.P., (Kardak Ete and Shamima Jahan, JJ.), 2025 SCC OnLine Gau 3220
Vanlaltluanga v. State of Mizoram, (Mridul Kumar Kalita, J.), 2025 SCC OnLine Gau 3214

Gujarat High Court [9]

Ashaben Manabhai Chaudhari v. State of Gujarat, (A.S. Supehia and R.T. Vachhani, JJ.), 2025 SCC
OnLine Guj 2270

Balubhai Gafarbhai Mir v. State of Gujarat, (Aniruddha P. Mayee, J.), 2025 SCC OnLine Guj 2272
Bhanubhai Rudabhai v. Collector, (Devan M. Desai, J.), 2025 SCC OnLine Guj 2268

Dhiren R. Acharya v. Gujarat State Electricity Corpn. Ltd., (A.S. Supehia and R.T. Vachhani, JJ.),
2025 SCC OnLine Guj 2269

Kanabhai Jakhrabhai Dangar v. State of Gujarat, (Aniruddha P. Mayee, J.), 2025 SCC OnLine Guj
2271

Rajput Punjaji Sayabji v. State of Gujarat, (Aniruddha P. Mayee, J.), 2025 SCC OnLine Guj 2273

State of Gujarat v. Bhaveshbhai Chandubhai Patel, (Cheekati Manavendranath Roy and D.M.
Vyas, J1.), 2025 SCC OnLine Guj 2267

State of Gujarat v. Natubhai Golanbhai Khuman, (Cheekati Manavendranath Roy and D.M. Vyas,
11.), 2025 SCC OnLine Guj 2265

State of Gujarat v. Ramaben, (Cheekati Manavendranath Roy and D.M. Vyas, 1J.), 2025 SCC OnLine
Guj 2266

Himachal Pradesh High Court [64]
Amanjeet Kaur v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2228
Anil Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2266
Anita Kumariv. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2240
Anita Kumariv. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2279
Arvinder Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2242
Ashok Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2251
Avinash Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2256
Chander Shekhar v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2280
Chittar Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2270
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Devender Kumar v. Yashwant Singh Parmar University, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine
HP 2276

Geeta Devi v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2265
Gurdeep Singh v. State of H.P., (Bipin Chander Negi, J.), 2025 SCC OnLine HP 2234
Gurmail Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2259
Hanish Thakur v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2233
Him Singh v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2230

Janak Dev Sharma v. State of H.P., (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC
OnLine HP 2287

Jaspal Thakur v. Kanchan Chauhan, (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2232
Kali Ram v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 2281

Kamlesh Kumar v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2248
Lucky v. State of H.P., (Rakesh Kainthla, J.), 2025 SCC OnLine HP 2237

Mahender Singh v. Union of India, (Sandeep Sharma, J.), 2025 SCC OnLine HP 2247
Malti v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2241

Mamta v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2269

Manisha v. State of H.P., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 2239
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Prem Lal Barpa v. CIT, (Tarlok Singh Chauhan and Sushil Kukreja, JJ.), 2025 SCC OnLine HP
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